277 Motion of-Thanks

Security Act. The name, of these
boy9 are:

Mohd. Alam (15 years), Mohd.
Azim Beg (17 years), Mohd. Aslam
(15) years); Addul Hofiz alias Kuku
(17 years), Khalid Zia alias Bablu
(17 years), and Sharifuddin Sharfu
(16 years).

All these six boys were arrested in
the night ot October 3/4, 1982. Mohd.
Aslam is a patient of tuberculosis and
although he wa; undergoing treat-
ment for the disease, he was arrested
by the Police. Another boy, Chunni
(15), escaped arrest because he was
out of town, but his father's porperty
has since been attached by the police.

These arrests were made at a time
when human corpses were being dis-
covered on the banks of the Ramganga
near the Jama Masjid and some stab-
bing cases were also taking place in
the city. According to the police re-
port, these boys were planning to kill
a Hindu—and had actually stabbed
him, inflicting upon him a simple in-
jury.

However, according to the relatives
of the boys, it is all a concocted case
of the police and a relative of one of
the arrested boys has said that the
Sub-Inspector of the Police who went
to arrest the boy, had in fact demand-
ed a sum of Rs. 10,000 for doing away
with the arrest of the boy.

Sir, the arrest of these minor boys
under the National Security Act seems
to be a clear abuse of the Act. Even
if some action was required to be
taken against them, it should have
been taken under the appropriate law
and not the NSA. These arrests and
such a long detention of the boy?, is
definitely contributing to inflame the
passions of the minority community
which feels that due justice is not be-
ing meted out to its members. So, I
urge upon the Government the dire
need to set these boys free immedia-
tely and for ensuring that the Na-
tional Security Act is not abused or
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misused in future, and especially

minors are " apprehended under it.

MR. DEPUTY CHAIRMAN: I think
the Home Minister can make an en
quiry and supply the information to
tbe House as to the position In this
lespect.
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The Hous. then adjourned
for lunch at fourteen minu-
tes past one of the clock.

Th, House reassembled after lunch
at nineteen minutes past two of the
clock, the Vice-Chairman (Shri Ladli
Mohan Nigam) in the Chair.

MOTION OF THANKS ON THE
PRESIDENTS ADDRESS—contd.

SHRI SUSHIL CHAND MOHUNTA
(Haryana): Sir, I was submitting last
time when I was asked to speak, that
this document was a very solemn
document, a document which records
the achievements of the Government
during the last year that has passed
and also gives an insight intc the
working, the policies of the Govem-
ment and what it is going to do in the
future.

What does this document hold?
What is the amount of promise this
document holds for the people? This
solemn document has been prepared
in such a casual manner that it im-
parts nothing. The most important
topics of the day, with which this
whole country i; today concerned,
with which every person in the coun-
try is concerned, those problems have
completely escaped this document;
they have not even been referred to.
I had in this connection mentioned
the problem of unemployment. Sir.
this unemployment problem has been
dealt with on page 3 in a very very
casual manner. There is just half
a sentence devoted to it on page 3.11
says;



279  Motion of Thanks

[Shri Sushil Chand Mohunta]

"This year more than 330 million
additional mandays of rural em-
ployment will be generated under

the National Rural Employment
Programme."
This is  the  only reference to  this

aspect of life. It does not say  what
type of employment—skilled or un-
skilled, for educated people or profes-
sional people—will be thrown open to
the people. From the figures we find
that unemployment during the last
five years has doubled on the live re-
gisters of the employment exchanges;
from one crore it has gone up to two
crores. And the trend that is conti-
nuing in the country, with mor> and
more educated women offering them-
selves for employment, is likely to
create a further problem, a  more in-
flated figure. Sir, I may say that
the figure of persons on the live re-
gisters of employment exchanges re-
presents .only the tip of the iceberg.
At least there are three to four times
more number of people than are  re-
corded on the registers of employment
exchanges, who have not thought it
profitable to apply to the employment
exchanges to put their names on ihe
live register. So, if you work out on
that basis, the figure of unemployed
today turns out to be something of (he
order of six to eight crores. And in
the next ten years, this figure will
have gone up to 16 to 20° crores of un-
employed educated  people, people
with proper degrees, with proper edu-
cation, roaming and knocking at the
doors of the Government or private
companies and organisations and  ask-
ing for jobs, with no chance of get-
ting jobs. What are those  people
going tb do? = What  can you expect
out of these young men and women
in their state of frustration?  ,\nd
what is the planning of this Govern-
ment? How does the Government
propose to solve this problem? There
is nothing contained in this document.
One very important scheme on which
the Government has been at least
thinking, or has been broadcasting so
through the publicity media, is that it
is going to take recourse to rural in-
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dustrialisation. It has been talked or
many times. I can understand that it'
rural industrialisation is taken up in
right earnest, then at least it will
stop people (from going for higher
education unnecessarily, at least those
people who have no use for higher
education, and will, at an early stage
of 16 to 18 years, put those young
people into employment avenues. If
the Government had been sincere
about rural industrialisation, it could
have, to some extent, solved the un-
employment problem. But this is one
subject upon which they talk a Io*,
but nothing has been done.

They say that in regard to rural in-
dustrialisation they have dona a lot
and they have put in so much money.
They have put in money for giving
loans of Rs. 5,000 or Rs. 10,000 or
Rs. 20,000 or Rs. 25,000 to certain vil-
lagers for setting up small, little
units, but actually the money that
goes into the hands of people who
want to put up the units is hardly
about 50 to 60 per cent of that am-
ount. The remainder is taken by
the people distributing the money.
The result is that after five or seven
or ten years, the Government starts
recovering the money and we reach
a situation where neither the money is
ther, nor the unit is there. I have
not seen any progress on the rural
side. I have toured a number of vil-
lages. There is no rural industrialisa-
tion. (Time belt rings). 1 think this
bell means actually nothing because
I have not even.
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N~ X§ <*T I Let us have a look
at another problem. We had a famous
jamboree, a very interesting even of
15 to 20 days whwere a number of
people collected. It was said it was
an event of world wide importance.
I do not underrate its importance
But can you imagine the fate of a
project like the Rajasthan Canal. In
1960 it was out of the World Bank's
assistiance .with a solemn assurance
by our own Prime Minister that we
will complete the Rajasthan Canal by
1970. At that time the estimated ex-
penditure of the Rajasthan Canal
did not involve more than

Rs. 600 to Rs. 700 crores. But today it
has gone up several times the esti-
mate. Much larger amounts are al-
located. And yet the Rajasthan Canal
is not complete. It will take yet an-
other 7-8 years to complete. If only
it had been completed, it would have
provided drinking water to those
villages which are new totally dry.
Even the World Bank team which
went there, found that muddy rain
water was lying in pools and the same
was being drunk by the people. They
said this is a very good and valid
reason for withdrawing the water of
the eartern rivers of Pakistan and
give it fo them. Today We find that
the Rajasthan Canal is still in jeo-
pardy. We bought the waters of the
three eastern rivers of Pakistan. The
Thien Dam could have provided elec-
tricity and water for irrigation. But
even the Thei, Dam has not started.
But ther, is no mention of these things
in the President's Address.

Another aspect is about the Assam
and the Punjab situation. They »aid
that we have associated the Opposition
parties. The President addressed both
Houses of Parliament on 18th. On 21st
we find there was a resolution moved
by the Leader of the House express-
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ing sorrow and grief over what hap-
pened in Assam. Could it not have
formed part of this document? Could
it not have been made a part of the
President's Address? H, could not
express grief which the House did just
on the 21st, three days later. Such an
important thing, huge killing, the
whole of Assam is put on fire, and yet
no mention of it in the President's Ad-
dress. The Punjab situation has been
gradually allowed to deteriorate and
develop today in to the same situation
in which we find Assam today. Ia
1970 an award was given by the Prime
Minister regarding the distribution of
water and the demarcation of ths
boundary. And it was provided in the
Reorganisation Act that if the States
do not agre, on any particular for-
mula, then the Centre would within
a period of two years, settle the dis-
pute. But it took four the Govern-
ment from 1972 to 1976, to intervene.
Now we ar. in 1983. Almost twelve
years have eclapsed, but not a single
step has been taken to appoint a com-
mission for demarcation of boundaries.
Nothing is done for waters. Nothing
has happened and the whole situation
has deteriorated. And what is the
Government's reaction in such a situa-
tion? It has adopted the same imperi-
alistic pattern of action as wag don*
by the Britishers. They Would not do
anything till the people muster up
courage and resort to agitation, go to
jail, sometimes at some places peopl*
indulge in loot, arson with anarchy
prevailing. And then only finally they
intervene and concede a few demands.
Is this not the same policy? The Pun-
jab problem could hav, been solved
in two minutes. But nothing ha, bean
done. The Opposition was associated
at a late stage with the tripartite talks
and there was almost a consensus om
all important points. The water dispute
broke down because there was a de-
mand from other sections that they
want to give water to Haryana on th*
completion of the water channel which
would normally take two years, t, the
extent that it is being now utilised by
them. In this situation between Har-
yana and Rajasthan, the Central Gov"
ernment said, look, water " must b*
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given once the canal is constructed to
the extent allocated, till the matter is
finally decided by the Tribunal. This
was a very small matter. The whole
issue could have been referred to the
Tribunal. After all the Prime Minister
yesterday announced certain conces-
sions to the Akalis. She conceded cer-
tain religious demands of the ""Akalis.
Similarly, in this matter also unilateral
action could have been taken. Ins-
tead, the problem of Punjab has
been allowed to drift and take the
shape of an ugly situation. We are to-
day sitting over a volcano. We do not
know what will happen tomorrow.
This document does not say anything
OH that. This is the State of affairs. You
say that divisive forces are at work, I
have been listening with rapt atten-
tion to the speeches made from that
side and the arguments advanced by
my learned friends opposite. Instead
of giving thanks to the President for
his Address, they have been trying to
criticise opposition parties as if this is
a debate on a vote of no-confidence
against the opposition. Instead* of ap-
preciating the role of the opposition
in the tripartite talks, they were cri-
ticising the opposition. When the
Government asked the opposition to
join the talks, they readily agreed and
helped the Government in the talks.
Whenever they wanted us to coope-
rate, they never lacked initiative in
coming forward and helping them.
But they have always been talking
about the failures of the opposition,
not about the good work done by
them. They wer, trying to put all the
blame on the opposition for their
awn failures, as if the opposition is
in control of the situation and we are
the rulers. My submission is that in
this  document something positive
should have bee, said about it.

Now about electricity. We are short
of electricity everywhere, but we
find that the rural sector is particu-
larly".neglected so far as electricity
is concerned. In fact it is the rural
sector which is responsible for stabi-
lising the economy of the country.
And that is tbe sector which is most

figures from the Library indicating
the utilisation of electricity in the
rural areas. For instance, utilisation
of electricity by the agricultural sec
tor is only 16.8 per cent. The utili-
sation of electricity in the industrial
sector is 58 and odd per cent. I admit
that we are short of electricity. Would
it not have been better if the big in-
dustrial units were asked to set up
generating stations for electricity and
supply farmers, small farmers, with
electricity enabling them to operate
5 H. P. motors so that by utilising'
electricity they can grow more food-
grains? Is it not necessary to increase
our food production when rice is sel-
ling at Rs. 7 per kg. in Tamil Nadu?
But there is no mention of it in the
President's Address.

The President's Address does pro-
mise certain things. But what has
the Address promised for the com-
mon man of this country and for his
welfare and prosperity tomorrow?
The Government, instead, have rais-
ed the postal rates. They have in-
creased the railway fare. What is
the condition of the common man to-
day? What are the steps that the Go-
vernment is going to take or improv-
ing his lot? Nothing of that kind is
mentioned in this document.

My submission, therefore, is that
the amendments which we have mov-
ed to the Motion should be accepted.
Otherwise there is nothing in this Ad-
dress except that the whole country
lias been taken for a ride. The P*o-
ple of this country have been bluf-
fed.

SHRI R. RAMAKRISHNAN (lamil
Nadu): lam grateful to you. Mr.
Vice-Chairman...

THE VICE-CHAIRMAN  (SHRI
LADLI MOHAN NIGAM): You have
two minutes.

SHRI R. RAMAKRISHNAN: T wil!
'finish as early as I can. Sir, the Pre?
sident's Address thi, time is notable for
two things! One is that the President
has said many things. The more im-
portant thing is that he has left many
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things unsaid in his Address, in thei
present context of our country. Our
country is going through a very difli-
eu'lt phase. As you know there is
growing concern over the balkanis-
ation of States of our country. Theic
are different viewpoints on this mat-
ter. But w» should also remember that
we are Indians first and then only we
are Tamilians or Maharashtrian® or
Bengalis. So, keeping in mind the
unity of the country, we should act
and this is the time when we should
put our united efforts, particularly in
the wake of the seething recession all
over the world which has not picked
up as early as it should have, parti-
cularly when our own land is going
through a severe economic crisis and
when there is labour unrest. The
textile strike in Bombay has been
going on for we'll over a year and the
mighty Central Government, with all
the powers at its command and also,
fortunately, having the same politi-
cal party ruling these in Maharashtra,
has not been able to set right tlie
matters nor solve the problem nor end
the strike. If such a small thing like
the textile strike cannot be solved in
our country—I am not saying that it
is a small thing; but it has become
bigger now—how can you solve the
other problems? This ha; become a
big thing now. If you allow even
some fungus to develop and if you do
not control it in the early stages pro-
perly, then it will develop all over the
body and it may become cancerous
also. So, I think these are all the
portents of something,. which is more
dangerous, to come and on all these
matters, Sir, the Prime Minister and
the Cabinet must act boldly irrespec-
tive of who is injured or who is in-
volved and they should not mind tak-
ing strong action and if one man—I
donot like to name him; we all know
who is responsible for this strike and
who is holding the whole country to
ransom—cannot be dealt with, I must
say then that it is really a sad stage
to which our country is coming now.

Then, Sir, another thing that the Pre-
sident has taken note o'f is the politics
of violence which is now prevalent all
over the country. Perhaps In Assam
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the local people have enough reason
to b, agitated over something; per-
haps in Punjab the people there have
some reason,'if not enough of a reason,’
to be agitated over something. But,
in both these places, there is not en-
ough reason for promoting the politics
of violence and hatred which will
only result in destroying the political
life as far as this country is concern-
ed.. Some people'’ may die and sone
may live. But, ultimately, it. is th"
country which will" suffer. Therefore,
Sir, Iplead that the politics of violenct-
has to be eschewed and, in this con-
text, Sir, it is with great concern and
regret that I have to bring to the
notice of the House and through you
to the whole of the country the poli-
tics of violence which is being propa-
gated in our State of Tamil Nadu by
the DMK Party', Even this morning
you would have seen in the reportd
that the car of our honourable Chief
Minister, Shri M. G. Ramachandran,
during his Tiruchendur election cam-
paign, was stoned by the DMK volun-
teers and sympathisers. Is this the
way we should settle our scores? In
a democracy, Sir, everyone has a
right to his opinion and everyone ha.s'
got the right to his point of view.
But all these should be settled by the
ballot and not by the politics of vio-
lence. Even Mr. Shivaji Ganesan, a
member of the ruling Congress (I)
Party, wa; not spared and his car
also has been stoned by some goondas
and vandals. If we are going to al-
low this sort of a thing to go on
in our own country, then I do not
know where this will lead to and what
it will lead to. But I condemn this
and I hope that all sections of the
House would join me in condemning
this undesirable violence caused by
the DMK Party.

Then, Sir, as far as Tamil Nadn is
concerned, I would like to bring a
few points to the notice of the Presi-
dent and through him to the Council
of Ministers. There is absolutely a
discriminatory attitude which is being
taken by the Centre as far as Tamil
Nadu is concerned which I will prove
with statistics.
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Sir, in the Central financial assist-
ance *or the Plans, over a period of
time—I would like to limit myself to
certain points only because the time
is short—the allocation ha, been go-
ing down from Plan to Plan. During
the First Five Year Plan, the total
percentage of allocation which was
given to Tamil Nadu was 10.8; in the
Second Plan it came down to 9; in the
Third Plan, it went down to 7.4; in
the Fourth Plan to 6.8 per cent; in
the Filth  Plan to 5.5; and, in the
Sixth Plan, that is, the current Plan,
it has come down to 4.1 per cent. You
can see the figures. It is like 'he
dwindling graph. You see, in Tamil
Nadu, we have got a game called the
Paramapada  Sopana Padma,  which
ia played on an auspicious day, for
one day, in a year. When the person
is moving his coin on th© picture, and
when he nears that depicting the por-
lals of heaven, there ia a big snake
and he will suddenly be pushed down
and he will come down to square one.
This is also like that game and, con-
sequently, the per capita Plan outlay
ior Tamil Nadu has ibeen dwindling.
The per capita Plan outlay for Tamil
Nadu during the 1967—74 period was
Rs. 114 against the All-India figure
of Rs. 133 and our position was 17 jn
the Ust.  Then, what hag happened in
1974—78? The per capita outlay, the
per capita Plan outlay for Tamil
Nadu, during this period was Rs. 272
as against the All-India average of
Rs. 345 and we went down to the 19th
position in the list.

Therefore, if this sort of discrimi-
nation is going to be adopted by the
party at the Centre against a State
which is having the non-ruling party,
then it will be a sad day for the coun-
try. Sir, Tamil Nadu has been dis-
criminated against even in the case of
industry. I will just give you briefly
the figures. In 1979 we had recom-
mended 61. recommended by the
State, out of wliich 42 were granted.
In 1980, 108 were recommended and
57 were granted.

[RAJYA SABHA]

on President's 288
Address

In 1981, 92 were recommended and
forty were granted; 23 were rejected
and 27 are still under consideration.
In 1982, 186 were recommended and
39 were granted; 140 are still under
various stages of consideration. If
it is going to take so long to give a
Letter of Intent, to pass something
which haa been reasonably studied
by the State, then I do not know how
our country is going to progress.

Sir, another important point which
I would like to refer to, and which
has been referred to by our Governor
in his Address to the Tamil Nadu
State Assembly, is about the invest-
ment of. the Central Government in
Tamil Nadu. It stood at Rs. 262 crores
by the end of 1969 out of the total
investment of Rs. 3463 crores made
throughout the country, forming 8 per
cent of the total investment. And,
Sir, what is the position today? As
against this, the investment by the
Government of India in Tamil Nadu
up to 1979 was Rs. 616 crores, work-
ing out to only 4 per cent of the total
investment of Rs. 15,668 crores made
throughout the country. From 8 per
cent it has come down to 4 per cent.
Why I am giving these statistics is
to show that steadily Tamil Nadu is
being discriminated by the Centre.

Today, Sir, we are in the grip of a
severe drought. The southwest mon-
soon and northeast monsoon both have
failed miserably and put the entire
people of Tamil Nadu in a situation
of crisis. There is no water. There
is no power. As far as power is con-
cerned, for several power schemes the
approval of the Centre was asked for
over a period of time. But nothing
was forthcoming in good time. To-
day we are in the grip of a power
crisis because of this. Thanks to the
weather gods, who have been very
unkind to our country, we are in the
midst of water famine, and in Madras
only other day water is available.
And today we are in the midst of
severe drought. We have asked, for
Rs. 190 crores as drought assistance.
And even ia anticipation of the Cen-
tral team's visit there, I would lika.
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to say one thing. There is a wrong
impression going on that we do not
want the Central team to come to us,
though a report was submitted on the
23rd January. Our Assembly was in
session. Sir, we wanted the officials
and others to be readily available for
the Central team to grant assistance.
I understand that the Central team is
going there tomorrow, and it is going
there at a time when Karnataka has
been kind enough to release 3 PMC
of water and, therefore, some water
will be available in various rivers and
rivulets. That should not give any
misimpression. Even in anticipation
of the Central team, we have already
started drought works worth about
Rs. 40 crores over a period of lime,
for construction of ring wells, trans-
portation of water, irrigation works,
road works, filter point tube wells,
sinking of bore wells, etc. We have
already commenced.

In this connection I would like to
say that last time we also asked for
Rs. 140 crores from the Central Gov-
ernment but we were allowed only
Rs. 49.77 crores. We spent Rs. 01.8
crores, out of which the loan amount
was Rs. 20.93 crores, and grant was
Rs. 897 crores. So Tamil Nadu is
facing a very difficult situation, but
we are straining every nerve to see
that we come up well.

Finally, I would like to conclude
with one more point. Regarding Cau-
very water, it has been the issue
since 1974. The hon. Minister, Shri
Mirdha, has convened a meeting of
the Chief Ministers on the 25th and
26th of March. I hope he will be able
to come out with a solution. The
solution must be just both for Kar-
nataka and Tamil Nadu and for the
other riparian States. Sir, this pro-
blem has been defying a solution for
a long time. Full rights of existing
irrigated land in Tamil Nadu should
be protected and the agreement con-
tinued. Otherwise also; some satis-
factory solution should be found out
and Karnataka should be stopped
forthwith from building unauthorised
dams on the tributaries of Cauvery
1977 RS—10.
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viz. Hemavathi and Kabini, thereby
restricting the flow to Cauvery. Even
the Planning Commission has chided
them. The Government should now
come to our rescue.

With these words, I thank the Presi-
dent for his Address.

PROF. (MRS.) ASIMA CHATTER-
JEE (Nominated): Mr. Vice-Chair-
man, Sir, while supporting the Motion
of Thanks on the President's Address,
I deeply appreciate the statement
made therein that the year 1982 has
been an eventful year for our science
and technology. This is indeed true.
A few days ago, there were some
adverse comments on this statement
by some hon. Members on this floor
and this has prompted me to rectify
their version. There was a comment
that such was the progress of science
and technology that hardly any heavy
water had been available. 1 would
like to inform the hon. Members,
through you, Sir, that not only heavy
water but also deuterated chloroform
which is obtained through the help of
heavy water had been available, be-
sides many isotopes and radio-iso-
topes for agricultural and industrial
purposes and also clinical isotopes
from the Bhaba Atomic Research
Centre. In fact science and techno-
logy had paid much dividend. To
cite with may be mentioned the appli-
cations of technology in the field of
electronics—in  the production of
electronic components and equip-
ments of high quality with Indian
expertise, in the field of telecommuni-
cations and also in the field of semi-
conductors, in the production of
organic  intermediaries for  drugs,
pharmaceuticals, chemicals, pesticides
and fertilizers. In defence area, in-
cluding the defence bio-engineering,
in solving problems arising out of
high altitudes and on environmental
pollution, the contributions of science
and technology are indeed commend-
able. It has been proved by our
scientists and technologists that ozone
layer disturbance in the upper atmos-
phere by the release of aerosels from
jet engines is one of the major causes
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for the development of leukemia (the
blood cancer). Technology for muta-
tion and mutagenesis has led to the
production of improved seeds and
hybrids for high yielding crops and
fodder crops and also for increasing
the yield of herbal drugs and drug
intermediates. Development of tech-
nology for utilisation of solar energy
and the development of solar cell
deserve special mention considering
the world crisis in energy. Now, the
solar energy received by the earth is
about ten times the amount from
fossil fuel sources.

Now, let us come to the economic
front. On economic front, the pro-
gress is not discouraging. Many
small-scale industries have developed
and have been flourishing thus pro-
viding opportunities for self-employ-
ment which is very important. India
today with all the difficulties and
hardships has been going through
gracefully enough receiving goodwill
from various parts of the globe. Sir,
the ruling party is being criticised for
not checking inflation, bribery, black-
marketing and corruption at various
levels. This remark is unfair. In
spite of serious efforts by the ruling
party complete eradication of these
evils had not been possible. True,
nothing is hundred per cent perfect
in this world. Why not let us all
join the ruling party to eradicate
these evils? We must not feel that
we are non-Indians. So far as the
productivity is concerned, it has been
hampered to a great extent by
labour wunrest, various strikes and
also by adopting go-slow techniques
by the workers in the industries. Still,
the economic stability has not been
disturbed because of the untiring
efforts of our Finance Minister. He
has been working hard to protect the
economy of the country and to main-
tain the price stability as far as
practicable. And our Finance Minis-
ter must be congratulated for this ex-
cellent performance.

Lastly, Sir, agitations and violence
leading to  blood-bath have harmed

Address

the cause of national unity and
national integrity, so vital not only
for economic stability but also for
security and progress of the country.
The reason foi- this turmoil is that wt
are gradually being drifted away
from Indian ideals and moral values
of life are being gradually eroded.
We are ignoring the fundamental
truth that India is one and in
potentia. Unless and until this philo-
sophy is realised and unless and until
this feeling that we belong to one
community  irrespective of  caste,
creed and religion is revived, national
disintegration with disasterous results
is inevitable. To avoid the danger
our people should be re-educated and
made to ask themselves, with whom
are we fighting? We are fighting with
our brothers and sisters. Whom are
we murdering, whom are we Kkilling
and for what purpose? We are
murdering for power, for position.
Why we are for this power, for this
position? Can we not live in peace-
ful co-existence? This is the high
time that we should give a serious
thoughts about this problem. We
must honour the human rights. We
need simultaneously the universaliz-
ing of eclementary education at the
very grass-roots level so as to instil
into the minds of our children the
feeling that we belong to one com-
munity, with the development of a
sense of unity. (Time bell rings).

Therefore, Sir, 1 appeal to all let
i our life be a radiance of purity and
let us co-operate with the ruling party
and let us all work hard unitedly
with  dedication and  sincerity to
achieve the goals. Thank you.

SHRI SYED SHAHABUDDIN-
(Bihar): Mr. Vice-Chairman, Sir, 1
did not realise that I will be called
SO soon.

Mr. Vice-Chairman; Sir, as I read
the President's Address, I must con-
fess that the President is not con-
scious of the anguish and agony of
the people of India. I think the cries
that surround the Rashtrapati Bhavan
do not penetrate the walls of the
palace he lives in.
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I find a peculiar lopsidedness in the
President's ~ Address.  Education  gets
four lines, while" as the Asiad ijtfts
twelve lines. Now, this is unimagin-
able. I do not know who wrote this
Address. 1 will not go into many
other examples but it seems to me
that cerain ideas which are consider-
ed to be achievements of the Govern-
ment are enlarged upon at length and
the basic data is simply slurred over.
You do not even know what is hap-
pening to the Sixth Five-Year Plan.
You do not even know what has
actually happened to the Revised 20-
Point Programme that was shouted
about so vociferously. No late are
provided except in one or two
instances.

After all, the whole object of Inde-
pendence, the  whole purpose  of
administration, the very purpose of
running a Government is to provide
for the happiness of the people. And,
I would like to know today whether
any member in the Treasury Benches
can put his hand upon his heart and
say that the people of India today in
February, 1983 ar, happier than they
were two, three or four years ago.
To my mind, they are not. Their food
and cloth availability has gone down
and there is housing shortage. Allot-
ment oif house sites does not mean
that they are getting houses. You
know that in Delhi there are lakhs
of people  without proper shelter.
Happiness includes health and medical
care. We know that we are nowhere
near the national goal of Health for
All by the year 2,000, that was pro-
mised lust year. This year [ expect-
ed the President to tell us how closer
we are to that goal. Not a word.
Hatpin* ss would also mean security
for the future, which would imply
education for the younger people. No
figures are provided to tell us how
much progress has taken place in the
field of education? The same old pro-
mises are repeated virtually in the
same old words.many people remain
unemployed  and  unemployment  is
increasing.

Mi-, Vice-Chairman, we find that
country's integrity is being threaten-
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ed. Assam has been talked about at
length. I do not wish to go into it.
But 1 would like to offer just one com-
ment, Mr. Vice-Chairman, that to my
mind Assam is not an opportunity to
work out the balance sheet of death,
to work out the number of persons
killed, belonging to various commun-
ties, ethnic groups or linguistic
groups. All the blood that has been
shed is the blood of India, and we
should all be sorry for it. Assam has
come to this pass, a happy land has
stopped smiling. Can we hope that it
shall smile again? Today Assam is
a wounded State; it is a fractured
State; it is a disintegrated society; it
is a divided house. Can we restore
it to its integrity? Assam today is
alienated from the rest of the coun-
try. Can we bring it closer to us, to
this House? Can we feel to their
anguish? 1 feel that in that one sen-
tence in which Assam and Punjab
have been linked together, obviously
the President shows himself or his
Government shows itself to be totally
insensitive to the enormity of the
damage that has been done to Assam.

Sir, Punjab is really in an explo-
sive situation. I am happy something
has been done today that should have
been done much earlier. There was
virtually ~a  national  consensus  on
those particular demands; they could
have been granted much earlier. I
do not know; this Government, per-
haps, believes in brinkmanship. They
want to bring things absolutely to an
explosive point, the point where it
simply boils up or, perhaps, they take
a very simplistic view of the matter
and they do not understand the
nature of the forces that operate.
Perhaps, they thought that by elect-
ing a Sikh as the President they
would solve the Punjab  problem.
That could not be. That is not the
right approach.

We find Adivasis in the entire tribal
belt of India in a state of unrest and
dissatisfaction. Mr. Vice-Chairman,
through you I would like to draw the
attention of the Government to this
state of unrest among Adivasis. It
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can blow wup next year or a year
after, font it will blow, up unless you
do something about it. Adivasis do
not feel that the development that
might be taking place in that region
or in their part of the country is
shared by them, or that it is for them.
They feel alienated; they feel depriv-
ed; they feel dispossessed; they feel
done out of their traditional rights.
Do something about it before it is
too late.

And the nminorities, [ shall talk
about them later. Minorities whether
they are linguistic or religious, are in
a state of frustration and helpless-
ness. They feel -cut-off, torn asunder,
no one to look at them and the Gov-
ernment is totally insensitive to what-
ever might, be happening to them.
All the weaker sections of our society
for ~whom the Government swears
day in and day out are equally frus-
trated and alienated. What happened
to the Mandal Commission Report?
We debated it in the last session and
the Government is far from making
up its mind, what to do about it.
Please do something about it before
it is too late.

The entire  constitutional  fabric
our country has been eroded, is
eroded persistently, deliberately
almost continuously. Our
State relations are reaching a
ing point. I would appeal
sury Benches, ponder over them,
out what is wrong. Look to the
mate  grievances of the various
tions. It %2 no wuse debunking
alism and crying out against it
saying that it is anti-national,
sive or wrong for the
into the reason as to why it is
pening and why it is
these demands are being made.
only you shall be able to remedy
situation. Merely  cursing  your
or  cursing  the anti-national
behind them  which are allegedly
operating according to you, you
not get anywhere.

What about the judiciary? We find '
Supreme Court judges are speaking in
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public against Supreme Court
Who has brought them to
There has been deliberate  political
interference in  our judiciary. There
has been an erosion of the freedom of
judiciary. The Executive has taken
upon itself powers which have com-
pletely ruined the prospect of an
independent judiciary in our country.
The power of transferring them at the
fag end of their career from one
corner of India to the other will be
used in an oblique maner—as a judge
has put it—and for oblique reasons
and it is a threat like the sword of
Damocles which is hanging over their
head and ruining all prospects of
having a fair hearing for the citizen
in the last court of appeal against
the executive.

judges.
this pass?

the press,
and valiant

I come to the press. In
I know, there are brave
people.  They  fought against  this
black bill and forced the Government
to take it back. Yet the
3 PpM. danger is mnot over. Gov-
ernment media is being
misused deliberately, to build up the
party as well as personalities and
those who dare to criticise the Gov-
ernment are shunted out. They are
refused the so-called plums or assign-
ments and they have faced occasional
repression.

What has
Commission
on the last

happened to the Press
Report? You tabled it
day of the last session.
After that, we have heard nothing
about it. We do not know whether
the Government are accepting the
recommendations, are going to act
upon them, are going to implement
them. Not a word so far, not a word
in the President's Address. This is
one of the most important issues be-
fore the country. Why is the Gov-
ernment silent about it?

Vice-
about
word.
by a
Minister

We have talked hoarse, Mr.
Chairman, in every Session
electoral reforms. Again, not a
Last Session, we had promises
number of hon. Ministers,

of Law and Justice and the Minister
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oi .Home Affairs that very soon a
comprehensive Bill shall be brought
before the House. Not an indication
in this Address that something has
been done, that some spadework has
been done or a Bill is being brought
before the House. Why? Why don't
you consider electoral reforms as the
most urgent piece of political business
before the country today? Why don't
you see that the entire system has
been distorted and it needs to be
corrected?
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SHRI SYED SHAHABUDDIN:
Coming to the administration, it is
on the point of breakdown. It has
shown its inefficiency in many ways.
But the primary reason for the in-
effigiency is ;0ie constant reshuffle.
Everytime you reshuffle the cards,
you come up with the same old jokers
because you cannot have new ones.
The same old faces are there. Coupl-
ed with this, you have the frequent,
arbitrary, unreasonable transfer of
officers, after six months in a place,
after three months in a place. How
can you bring about efficiency in
administration with changing Minis-
ters, engaged in a game of musical
chairs with changing officers as atten-
dants? That is why, efficiency of the
system is going down. And you have
in the ranks of the services today a
sense of demoralisation. Again, [
would appeal to the Government;
please listen to the murmur of dis-
content among the civil servants.
You cannot run the country without
the devotion, the dedication, the
loyalty, the sincerity and the patrio-
tism of the civil servants. You can-
not. And you have neglected them.
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You have interfered with them noli-
tically. You have also permitted the
system to be penetrated by or to nave
linkages with anti-social elements.
Look at any Government machinery.
Telephones do not function. Railways
do not function. Not a single service
functions. You call the Police. They,
do not even turn up.

Hanging over all this is the shadow
of corruption, corruption which is no
longer limited to individuals or a*
the base level, corruption which has
been highly centralised, highly insti-
tutionalised, which has become well-
formulated and well organised from
the ground and grassroots up to the
highest levels in the country; the sys-
tem is built on corruption. And when
the Government says, "now, we shall
fight corruption", 1 dare say, they will
not.

Apart from corruption, there is an
air of violence in th, country. I am
not talking only about the violence
which is the normal concomitant oi
human society. I am talking about
State violence. In the name of en-
counters, in the name of action against
anti-social elements, there is a deli-
berate violation of the fundamental
rights and the civil rights in an orga-
nised manner. And th, Police is used
as a tool of repression by the Gov-
ernment against not only the usual
targets, the kisans and the mazdoors,
the students and the youth; they are
being used even against the blind,
against the disabled, against the law-
yers, against Pressmen. against all
sections of the society, who think
about the country and who dare to
speak out about the country. This
violence is also wused against the
minorities. Why has the Government
failed to curb the communal and
what they call extremist anti-national
forces in our country so far? Why
don't you identify them? Why don't
you take action against them? I have
gone through the President's Address
of 1980, 1981 and 1982. They all.said
'communal and divisive forces are
raising their heads'. All right, they
are raising their heads. Why don't
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you put them down? Why don't you
bring them down? Not a word about
Meerut in this Address, the worst ex-
pression of communal tragedy that
we have witnessed for sometime.
There have been record number of
communal riots, according to the
Home Minister nearly 500 in 1982,
and the Address is silent about it.
There has been no reorganisation of
the police force. They have been
some promises. No special courts or
tribunals have been set up to punish
those who indulge in communal vio-
lence. Again only promises are there.
No statutory authority for the Mino-
rity Commission, although it was pro-
mised in your own manifesto, and no
control on communal propaganda
although we all know that communal
riot is the flare up of the communal
propaganda. It is communal tension
which erupts into communal violence
and unless you do something to sup-
press communal propaganda, com-
munal riots can never be liquidated
from our society. What has happened
to the question of Wakfs? The Gov-
ernment promised to bring a compre-
hensive law on Wakfs. They have not
done it so far. The report of the
Burney Committee alleges that the
Government itself is occupying more
than 200 Wakf properties here in
Delhi and the Government itself "ave
a reply last Friday that it has not
returned a single property identified
by the Burney Committee to the Wakf
authority. There was, once upon a
time, a Committee on Urdu, called
the Gujaral Committee. I am nure
Mr. B. P. Maurya is fully aware of
it, Not a word about what has hap-
pened to the implementation of the
Gujarat Committee's report. Not a
word here whether the grievance of
the minorities about due share in
Government employment has been
attended to. It is a stark reality to-
day, Mr. Vice-Chairman, that in the
apparatus of the Central Government
the Muslim minority which is 12 per
cent,of the population is not repre-
sented by more than one to two per
cent at any level. Recently we sub-
mitted a memorandum to the Prime
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Minister.  The  Government  was
totally insensitive. The Government
has been silent for three months.
Now they have appointed a Committee
to look into it. But not a word in the
Address.

The economic situation also needs
our attention. The gross national pro-
duction was 8 per cent in 1980-81 and
now it has come down to 2 per cent.
It is expected to be 2 per cent in 1982-
83—from 8 per cent to 5 per cent and
now in this year to 2 per cent. If
you consider that the population is
going up by 3 per cent, it indicates a
negative result.

Industry is in a state of recession.
Agriculture  production has  gone
down. You have made us once again
dependent on agricultural imports.
The stock of 23 million tonnes left by
the Janata Government has been con-
sumed and reduced to 11 million
tonnes. You have no comprehensive
energy policy and not a word has
appeared here about the need for such
a comprehensive energy policy to be
formulated. There is power shortage
everywhere. The trade deficit has
reached an all-time height. Exports
have risen, but risen slowly than the
imports and the gap has increased
and our share of world trade which
used to be more than 1 per cent in
1960s has come down to 0.4 per cent.
Our foreign debt has scaled heights,
never reached before, thanks to the
IMF's generous policy. Foreign re-
serves have shrunk. We left Rs. 5300
crores, Mr. Vice-Chairman, and today
it has come down to Rs. 2800 crores,
despite the transfusion of blood by
the IMF. And then you take pride,
and say that the prices have been
stabilised, they have increased this
year only by 2.8 per cent. In your
own Economic Survey it has been
pointed out that the consumer price
index shows an increase of 8 per cent
during the year 1982. Wage struc-
tures have not been revised. There-
fore, there is labour Unrest and a
record number of labour days have
been lost. Unemployment haa risen
by 12 per cent during 1982 and on the
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live register educated unemployment
is recorded as nearly 20 million.
And not to talk about the growing
disparities between classes, between
sections of the society, between rural
and wurban population and between
different regions of the country. That
has gone on widening.

Mr. Vice-Chairman, Sir, the State
has become a hunting ground today
for the elite of the society. It has,
become a preserve of the rich. This
Government introduces policies which
are conducive only to the enrichment
of the life of the rich, to better enjoy-
ment of life and of the national
resources by the 'beautiful people' as
Kennedy called them, by the people
who are khandani. The khandani
people should alone deserve to enjoy
the loaves and fishes of the society
and they should feel a sense of pride
that they are sending rockets into
space and they are diving deep into
the mysteries of the sea. I do not
know for what purpose. How many
hungry people are you going to feed,
how many tears are you going to
wipe, in Gandhiji's language, from
peoples' eyes with these tamashas and
such exercises in glory and glamour?

Mr. Vice-Chairman, I do not have
the time, T would like to end up
with one or two quotations of Gandhi-
ji so that the hon. Members who often
swear in the name of Gandhiji, may
recall them from time to time.
Gandhiji said: When you are faced
with a dilemma on a policy question—
this was  Gandhiji's advice to
Jawaharlal Nehru—remember the
nameless and the faceless Indian and
find out...

SHRI RAMANAND YADAV
(Bihar): When you say this, it looks
as if devil is quoting the scriptures.

SHRI SYED SHAHABTJDDIN:
Don't disturb me; I am finishing in a
minute . . . ask yourself whether the
policy you are going to advocate or
the step you are going to take is
going to make his life a little better.
If so, you are on the right track. If
not, you are not on the right track.
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And Gandhiji also said, and he was
not a Communist, "what cannot be
shared with the masses is a taboo for
me."

Here you are creating two cultures,
two societies, with different value
systems and with levels of enjoy-
ment. What is available to the elite
is not available to the masses of India.
And that is the ultimate disgrace
that you must face and that you must
account for, before the people of
India and before the bar of history.
Thank you.

SHRI AJIT KUMAR SHARMA
(Assam): Mr. Vice-Chairman, the
President's Address presented to us
normally should not only contain a
survey of the work of the Govern-
ment done in the last year but also
it must indicate the line which the
Government wants to move in the
next year. Here, throughout the
whole speech, what we find is that
there is no direction, no indication of
the direction in which the Govern-
ment is going to function in the next
year. Whatever has been included in
this report is only perfunctorily done.
Some schemes and projects and pro-
mises have been taken together and
combined together to constitute an
Address of the President. In that
context, I would like to refer to para-
graph 17 only', which has a reference
to what is called, the political scene.
Here the President is satisfied with
mentioning certain generalised terms
like "divisive and disruptive forces
are at work fomenting violence and
weakening the national fabric". Well,
it is very easy to make such genera-
lised statements. But the point, Sir,
is why all these things happen in the
country. Is it the fault of the people,
or some political parties or of the
Government, or those who are run-
ning the show pf the State? What is
the basic cause behind it? The basic
cause is not mentioned in the Presi-
dent's Address.

The question, Sir, is that there is a
crisis in the political culture of the
country—a political culture built up
round about 1968-69 and which has



303 Motion of Thanks [ RAJYA SABHA ] on President's 304
Address
[Shri Ajit Kumar Sharma] many as 250 young men and women.

been pursued till now. That very
political culture is at the root of
all the troubles that we are facing in
the country. Today we find that that
political culture is symbolished by one
person, where we find that so many
slogans have been given, right from
the slogan of "Garibi Hatao" to so
many other things. We find that in
1969, when the old Congress system
was demolished and a new. system
was evolved, it was led by Mrs. Indira
Gandhi on a few particular slogans.
First was "Garibi Hatao", and the
second was one which related to cen-
tralisation of power, of highly cen-
tralised power by using the State
power. Now, the garibi hatao slogan
was used merely as a radical slogan
and so it died its own natural death
and we find today that it has been
replaced by a new slogan of a revised
20-point programme which does not
have any soul in it. It has "ot only
propaganda value. But on certain
points the present Government and
the present leaders of the Govern-
ment are very insistent and very
particular. They are particular in
demolishing all legitimate authorities
at different levels, right from the
authority of the States down to the
authority of the very people. There
is no respect for the sovereign rights
of the people.

[The Vice-Chairman (Shri R. Rama-
krishnan) in the Chair].

Now, in the course of the debate,
the other day the Leader of the House
intervened and gave us a lecture on
democratic principles and he men-
tioned two things which I must ans-
wer because one is related to my
earlier contention. According to him,
if you can have an election, you
achieve democracy—as if election is
democracy and as if other dictatorial
countries do not have elections. He
was speaking in the context of the
Assam situation and said that he had
to hold the election to preserve demo-
cracy. But, what actually has he
done? He 'has held an election by
using the police bullets to murder as

According to the Home Minister's
own admission, 125 young men have
been killed by the police bullets, plus
two to three thousand people killed
due to clashes among the people.
Now here also we find that the Gov-
ernment is not sorry for leading to
such a situation. It is not sorry for
this extensive scale of violence that
has been enacted but it takes things
very gladly. It only emphasised on
the technical aspect of the election.
And what is that election in Assam?

Sir, 126 seats in the Assam Assem-
bly had to be filled up and out of that
they could hold elections only in 108
constituencies. In 17 constituencies
there was no election at all. And
out of 10 Lok Sabha constituencies
only in five election could be com-
pleted. And what are the results of
the election held in the different con-
stituencies? (Time bell rings). We
find that out of 91 constituencies,
results of which have been declared,
less than one per cent of voters of
the electorate cast their votes in as
many as ten constituencies and bet-
ween two and five per cent of polling
was done in 15 constituencies. Simi-
larly, between six and 10 per cent in
nine constituencies, 11 to 15 per cent
in seven constituencies, 16 to 20 in
four and 21 to 25 per cent in four
constituencies. We find that below
30 per cent polling was done in as
many as 51 constituencies out of 91.
And now we find an illegitimate
Government born out of this elec-
tion—and at what cost? The lives of
250 young men and women plus 2,000
and more of lives of people of the
State have been lost, Es. 20 crores
have been spent on the election and
untold atrocities committed on the
people and, apart from that, complete
destruction of democratic values and
faith of the people. This is the
achievement of the Government by
holding the election in Assam.

Now, Sir, the Leader of the House.
... (Time bell rings) just only two
minutes more,... Hon. Mukherjee,
referred to one point I happened tc*
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mention earlier in the discussion on
Assam. 1 have said that the CRP
has been behaving as an occupation
army in Assam. | hold my view, and
I think if Mr. Mukherjee had gone to
Assam during that period and seen
the condition, he would have agreed
with me and said that I was perfectly
correct. Members of Parliament who
have visited that State have seen the
enormous atrocities committed by the
CRP, of course, for that the CRP
forces are not alone to blame, because
the Forces have been utilized by the
Government, have been directed by
the Government to suppress and
oppress the people. And by doing
that, what has been achieved is that
the people there have been antago-
nized more and it has produced a
greater sense of alienation among the
people, because the CRP represents
the Central Government.

Now, Sir, even this morning I have
received four or five telegrams inti-
mating large-scale violence, killings,
burning of houses by Bangladeshis
going on in the entire State. All this
Js the direct result of the -election
campaign of the Prime Minister and
other Ministers of the Central Gov-
ernment. They are wholly and solely
guilty of producing such a situation
in Assam, which is now burning like
anything.

Now, Sir, I mention one more
important point from the Prime
Minister's speech the other day in the
Lok Sabha, as reported in the pres3.
There were some Members who
accused her of using the words 'Khuda
Hafflz' instead of 'Jai Hindi'. In ans-
wer to that, she made a very sur-
prising statement. She said, "While
addressing some election meetings in
Assam, when I said 'Jai Hind', there
was no response. So L said 'Khuda
Hafiz'." If this be the fact, this very
statement proves the contention and
the fear of the people of Assam who
have been continuing a struggle for
the last three years demanding depor-
tation of foreigners from that land.
Now the Prime Minister's statement
in the Lok Sabha confirms that there
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is a very large presence of foreigners
inside Assam, who do not respond to
Jai Hind and that problem has to be
solved immediately and with a politi-
cal will. Mere election of a Govern-
ment, election of an Assembly, con-
stituting a Congress (I) Government
will not solve the problem. I wish
the President's Address contained
greater details about this issue.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN):  Please  con-
clude.

SHRI AJIT KUMAR SHARMA:
Even today I think the Government
will pay it immediate attention to
solve the problem because excepting
through solution of that main pro-
blem of foreigners no peace will
return to the State of Assam, and to
the whole of the country.

THE VICE-CHAIRMAN (SHRI R.

RAMAKRISHNAN): Prof. Souren-
dra Chattacharjee—not there. Shri
Syed Ahmad Hashmi.
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SHRI MADAN BHATIA  (Nomi-
nated): Mr. Vice-Chairman, Sir, I
rise to support the Motion of Thanks

moved by my hon. friend, Mr. Maurya.

that 1 have listened
of most of the hon.
side with some dis-
may. There is a very serious threat
posed to the security of India which
has been referred to by the President
in his Address. There is a gathering
storm of danger across the frontiers
of India and if it break out, the
speeches of the hon. friends would
read like the pages of India's yld his-
tory which recorded that the rules of
India were fighting, quarrelling among
themselves  before they were over-
taken by the forces from abroad. Our

I must confess
to the speeches
Members on this

negotiations for peace with Pakistan
are going on. And I welcome those
negotiations. Peace, goodwill and co-

operation between the people of Tndia
and the people of Pakistan is a his-
toric necessity. They share common
history, common heritage, common
language and common problems- I*
is only through amity and goodwill
that the people of India and the
people of Pakistan can solve the pro-
blems which confront them. But the
question before this hon. House, Mr.
Vice-Chairman, is whether these nego-
tiations for peace should 1lull us into
complacency. With us, Simla Agree-
ment has been an article of faith. It
was a dramatic act of supreme states-
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manship on the part of Mrs. Indira
Gandhi who translated this historic
necessity into Simla Agreement which
bound the two nations to settle their
disputes  through mutual, bilateral
negotiations. But I want to speak
today because I have a little sense of
history. Military dictatorships in the
world have been known to talk of
peace and prepare for war. It is the
ambivalent policy of the rulers of
Pakistan which has compelled me to
speak in support of the Presidential
Address on this most vital issue.

5 wigimg (390 9iw)
agt 97 B o fafrseT agf 48 & )
THE VICE-CHAIRMAN (SHRI R.

RAMAKRISHNAN): Mr. Dharmavir,
the Minister of State, is there.

SHRI MADAN BHATIA: It is
brick by brick that the Simla Agree-
ment is being sought to be dismantled
by the rulers of Pakistan. First of
all, the issue of Kashmir was raised
in international fora in violation of
this Agreement. Thereafter, There
has been massive induction of sophi-
sticated weapons by the US into
Pakistan. And now, Gen. Zia-ul-Haq
has openly declared that so far as the
disputes are concerned, Pakistan can-
not subscribe to the proposition that
they must be settled by bilateral
negotiations. This is the final knock
to the spirit and the letter of the
Simla Agreement. And the coup de
grace has been furnished when he
was asked in the US whether there
is any proposal for establishing mili-
tary bases in Pakistan, his reply was
equivocal and he said, 'mot yet'. 1
must say' that my thought goes out
to the people of Pakistan. And I
would also like to remind the rulers
of Pakistan what Bismarck had stated
in the 19th century. And he said, "a
military alliance between a big mili-
tary power and a small military power
is an alliance between a rider and a
horse." It is this background aganst
which I wish to warn, through you,
Sir, my countrymen and the hon.

this danger which i
India.

confronting

The question is what is the rationale
of this policy of the United States to
give massive military aid to Pakistan?
Imperialism, Sir, has the habit of
coming back through the backdoors
and the side-doors. On December 23,
1953, Mr. Jawaharlal Nehru said,
when similar situation confronted
India with the induction of U.S. arms
into Pakistan. that it was a return of
colonial spirit to Asia. At that time
President Eisenhover held forth an
assurance to Mr. Jawaharlal Nehru
by means of a letter and I would read
that letter, a quotation from that
letter: "What we are proposing to
do and what Pakistan is agreeing to
is not directed in any way against
India and I am affirming publicly that
if our aid to any country including
Pakistan is misused and directed
against another in aggression I will
undertake immediately in accordance
with my constitutional authority to
take appropriate action both within
and without the United Nations to
thwart such aggression." But what
has happened in reality? When the
Paton tanks supplied by the United
States rolled into the Rann of Kutch,
there was an ill-concealed glee on the
part of the United States and there
was no protest. At that time the
Minister of State in the Ministry of
External Affairs had to make a state-
ment in Parliament that they had
protested to the United States and the
United States had expressed her in-
ability to stop Pakistan from using
these weapons against India.

Sir, what is the justification which
the United States is today trying to
give for the supply of these arms?
It is not merely a part of the policy
containing the Soviet Union or finding
a substitute for Iran. It is a part of
consistent and persistent policy of the
United States to destabilise India, to
prevent her economic growth, and to
prevent her from obtaining a rightful
place in the comity of nations which
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belongs to the Indian people because
of the size of India, because of the
resources of this country and because
of the talents of the Indian people.
It is this aspect of the United States'
policy which we have to bear in
mind. And, what is the role which
the opposition should play at this
time? The role of the opposition is
quite obvious. The role of the entire
opposition forces in this country at
this critical juncture is to warn their
countrymen against this  gathering
storm of danger. The role of the
opposition forces at this juncture is
to call upon the people of India to get
together and stand united and I would
say, not with a partisan spirit but as
an ordinary Indian citizen with the
experience of 1971, that they should
stand united behind the leadership of
Mrs. Gandhi® who steered the country
through the rough and stormy weather
of 1971 Bangladesh crisis to calm and
placid waters of peace and glory to
the motherland. But what role is the
Opposition playing? The role of the
opposition, I must respectfully sub-
mit, has been manifest by this enig-
matic silence which has been observ-
ed by the hon. Members on this side
on this most vital issue. Not only
that. Some of the opposition parties
have been gone to the extent of aecusr
ing Mrs. Gandhi of raising a false
bogey for political purposes. This is
the extent to which they are going in
order to “protect their personal politi-
cal interests or the interests of their
own political parties and are going
away from their commitment to the
interests of the nation. But, Sir, this
is not the only thing. In this coun-
try, there have been opposition forces
working for the last 35 years which
have been the strongest champions of
the policies of the United States. It
is because they represent those econo-
mic and political forces in this coun-
try which have somehow identified
themselves with the interests of the
United States in the world at large.
Take the history of their political
conduct. When Mr. Nehru extended
his hand of friendship to the Soviet
Union, they decried him. When he
propounded the doctrine of non-align-
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ment, they condemned him. When
Mrs. Ganjflhi concluded Indo-Soviet
Friendship Treaty, they called it a
sell-out to the Soviet Union. When
Mrs. Gandhi entered into Simla
Agreement with Pakistan they created
uproarious scenes in Lok Sabha and
described this agreement as having
entered into at the behest of the
Soviet Union. And today they talk
of genuine non-alignment. What is
genuine non-alignment? Sir, what I
respectfully submit is, genuine non-
alignment is nothing but hideous
euphemism for hostility towards the
Soviet Union and championing the
policies of the United States. Sir, it
is all the more tragic that at this
critical juncture, communal, regional
and linguistic passions of the people
are being aroused to gain access to
political power. It 1is this against
which Mr. Nehru gave warning more
than 30 years ago and I will give a
quotation from Mr. Nehru: —

"Democracy, while it ensures free
expression, and freedom of think-
ing, also demands unified action
afterwards. It demands acceptance
of decisions taken. Otherwise, there
is a break-up. You are acquainted
somewhat with the history of India.
It has been our misfortune through
long periods of history to be fac-
tion-ridden, to be liable to separa-
tism, with the result that the great
strength of India has been wasted
in inner conflict. I think it is cor-
rect to say that foreigners who
came here hardly ever really con-
quered India. Certainly, the British
did not, in spite of their superior
arms. They simply took advantage
of the divisions in India. That is
the big lesson of Indian history.
And, therefore, we must learn to
hold together."

And this warning cannot be more
appropriate than at this stage when
T have already said the kind of threat
that India is facing today, it has net
faced in the last 35 years, and it is
rather preposterous, Mr. Vice-Chair-
man, that at this critical juncture, a
slogan has been raised that power of
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[Shri Madan Bhatia] , the States, he could not pack the

the Centre should be diluted and | Supreme Court. But the Supreme

should be transferred to the States.
I respectfully submit, it is sheer poli-
tical madness. Those who have raised
this slogan show colossal ignorance
of the developments in the words.
The Constitutional history of the
leading federal democracies of the
world is the history of accentuation
of powers of the Centre at the ex-
pense of the States. The require-
ments of the defence of the modern
State the economic activities of the
modern State, participation by the
modern State in the social welfare
activities and the challenges thrown
by the social and political tensions
to the modern State have been res-
ponsible for this particular pheno-
menon. I need not go into different
countries' history but I would take,
Mr. Vice-Chairman, only the example
of the history of the United States.
This is not the first Constitution
which the United States has had.
Previously, there were articles of con-
federation framed in 1777. Within
ten years of experience, they found
that these articles of confederation
which only bound up States loosely
together, were not sufficient to mam-
tain the integrity and the unity of
the United States. It was replaced
by the present Constitution. Even
under this Constitution various States
continued to nourish the idea that
the Centre was merely their agent
and all the powers were reposed in
the States. It took the dreadful civil
war of the United States to put an
end once and for all to this theory
that the Centre is merely a repre-
sentative of the States. And the U.S.
Supreme Court... (Time hell rings).

Mr Vice-Chairman, I will take five
minutes more.

The US Supreme Court put its
stamp on it by saying that all the pro-
visions of the Constitution look
to an indestructible Union with in-
destructible States. Similar was the
development in 1930, when the new
deal legislation of Roosevelt brought
him into conflict with the powers of

Court noticed the writing on the wall
and it accepted and upheld the entire
legislation, which was described as
a social legislation at the expense of
the powers of the States. During the
Second World War, the entire powers
of the United States were turned into
almost those of a unitary form of
Government. This is the result of
the requirements of defence in the
modern age.

Tak. even France. It has a unitary
Government In 1958, when France
was collapsing under the forces of
anarchy, and the forces of agitation,
D. Gaulle wag brought back t,0 power.
He. not only amended the Constitu-
tion by changing the system of Gov-
ernment, but alg, introduced articles
4 and 16 into the Constitution which
gave over-riding powers to the Presi-
dent to uphold the institutions of the
nation, th© democratic institution of
the nation, and its ideals.

This is the background of the slogan
of Centre-State relations into which I
cannot go further because of shortage
of time. But I would like to say one
word about Assam. It has been said
that Government should not have
hold elections in Assam. Govern-
ment has put its record very straight
by mentioning th, extent to which co-
operation was not forthcoming. But
Sir, I would say that even if this co-
operation had been forthcoming, it was
the Constitutional obligation and it
was the Constitutional duty of the
Government to uphold the provisions
of the Constitution and hold the elec-
tion, Government has take the oath to
uphold the Constitution. The agitators
of Assam have taken the oath to tram-
ple the Constitution under their foot,
and stain the Constitution of India
with the blood of innocent women
and innocent children. That is the
essence of demoracy.] Democracy is'
inconsequential and ha; ny effect if
those who are elected by the voice of
the people do not have the powers to
ensure the laws OT the land and the
Constitutional obligations enjoined



337 Motion oj Thanks

upon them. It ig a different
that the wvarious Opposition parties
not co-operate.

consistent with their conduct

the last 35 years. They have

ment but they say. They talk
Gandhian socialism. They believe nei-
ther in Gandhism nor in socialism.
They can scarcely spell out the con-

tents of Gandhian socialism. They talk
of political morality. They have redu-
ced the politics of this country by re-

sorting to the hideou, weapon of
character  assassination and  personal
denigration to the lowest depths and
denuded the entire political debate in
thiy country of all ideologies. They
talk of authoritarianism. What did
they do?

With they were intoxicated with the
spirit of 1977, the resurrection of which
impel them even today, there is hard-
ly any vestige of parliamentary demo,
cracy which they did not seek to des-
troy. Mrs. Gandhi was elected hy an
overwhelming majority from Chikma-
galur. The Constitution gave her the
right ~o sit in Parliament. They expel-
led her from Parliament. They used
their majority against the Constitu-
tion, against the will of the people, to
throw her out. And they talk of the
rule ot law. The manner in which
Sanjay was taken from his sick bed
hospital where he lay after a serious
operation, for making a statement be-
fore the Judge, will for ever remain
th© darkest chapter in the history of
prosecution by the State. So, let it
be. For, Sanjayy fightback for justice
will shin, like a star against the
blackness of the misdeeds, as the
custodians of the rule of the law in
thi; country. And [ say, Sir, if you
believe that India is facing a serious
threat from across the borders, if you
believe that the agitational communal
forces in this country are throwing an
ominous challenge to th, unity and
integrity of India and if you believe
that the world has turned to the Ilea-
dership of Mrs. Gandhi to give the path
of peace to th, people of this world
through  non-aligned movement, then
not with partisan spirit but as an ordi-
nary humble citizen I pray to you and

[ 28 FEB. 1983]

on President's 338

Address

matter to my countrymen to demonstrate the
did unity and the strength of the nation by
Their conduct has been standing united behind the leadership
during of Mrs. Gandhi because she symbolis-
never es the unity, the stability, the integrity
of and th, strength of India.

qU Fo FEFATUAN TIFT (W7
qZW) : IYHATHE WErEA, el
F ufgqrar &1 BT F oamw 2
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SHRI GULAM  MOHI-UD-DIN
SHAWL (Jammu and Kashmir). Mr.
Vice-Chairman, Sir, I thank you 'ior
giving me this opportunity of making
submissions on the President's Address.

In both Houses of Parliament there
have been voices raised and concern
has been shown with regard to the so-
called disintegration of this nation. I
submit, I do not share their views.
That there are some State parties
which are ruling their own states
never meang that there iy any
danger of disintegration. The basic
cause for this is that the na-
tional parties have overlooked and
given  step-motherly  treatment to
the problems facing the various States,
especially those Stateg which are quite
under-developed just like the Jammu
and Kashmir State. 1 represent the

Jammu and Kashmir National
Conference ~ which i in  predo-
minant  majority i, that  State

haa been ruling that State for the
last seven to eight years. The question
Is that there wa; and still ther, is,
simmering discontent in these under-
developed States because most of the
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funds go to the Centre rather than
to the States. The States, a;, C
Rajagopalachari said, ar, glorious mu-
nicipalities. I Bay they are now pauper
municipalities because whenever the
Centre iy to allocate the funds, our
Chief Minister and other Ministers
and high officials have to run down
from Kashmir to Delhi and plead, ar-
gue, submit and say what net about
more allocation of funds. Still there is
always paucity of funds which results
in our States becoming weaker eco-
nomically. I have raised in th ig House
so many times the question cf an al-
ternative route to the State Capital
from Jammu and Pathankot. National
Highway 1-A is invariably blocked
during winter by snow, rain and land-
slides. Even during the dry season, in
summer, there ar, landslide; and the
road, this highway, the only lifeline
linking the State with the rest of the
country gets blocked. But no heed is
paid toward; this aspect of the mat-
ter. W, say that th, need of the hour
iy to open and construct roads bet-
ween the valley and the rest of the
country. Not only that, we have great
hydro-electric power generation po-
tential in that State. Throughout the
country there are not so many rivers
which can give us that much of hydro-
electric power. But not sufficient at-
tention is paid to that aspect of the
matter. The basic thing is that you
shall have another look at the Centre-
State relationship. I, On behalf of the
National Conference, welcome the
emergence of Telegu Desam, a State
party now ruling Andhra Pradesh. We
are "ot sorry, and none should be sorry
for that, because we know the prob-
lems of the State. Sometime back
when I had gone on an intermediate
journey, th. Salaries Section told me
that Kishtwar i nearer to Srinagar. I
told them, "No, there is no road bet-
ween Kishtwar and Srinagar. Jammu
is the nearest airport and so we have
to go from Kishtwar to Jammu." That
is the knowledge of these people who
ar, at the helm of affairs. So it is the
State party which knows the problem,,
of the State and is anxious to solve
them.
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Sir when we talk of democracy, it
must mean economy democracy, and
economic democracy cannot emerge
when there ig disparity between the
States and the Centre. They say that
Rs. 16,000 crore; are allocated to the
States as against Rs. 30,000 crores al-
located to the Centre. We have had
no say i, the public enterprises, na-
tionalised banks, the Reserve Bank,
the LIC and other public enterprises.
I had put a question here once. The na-
tionalised banks are managed by some
people, and the State Government
hag no say in the matter. There are
corruption charges and the regional
directors, legal advisery, and di-
rectors of those banks are appointed
we do not know by whom. And we
have had no say in tlie matter. I had
put this question . What are the names
of directors, of regional adviser, and
Legal Adviserg and what ar, the cri-
teria for appointment, nomination to
these posts, and whether Government
of Jammu and Kashmir are consulted
before such appointment? And the
answer wag vague. I think you will
appreciate that they hav, to hide much
without saying anything. The answer
is. "Presumably the honourable Mem-
ber is referring to advocates, lawyers
engaged by bankg for conducting their
cases. Arrangements in this regard
ar, made by banks depending upon the
actual requirement and due considera-
tion for qualification, etc. Bankg are
not required to consult either the Cen-
tral o, the State Government while
making such appointments". The fact
is that these banks are run by the Cen-
tral Government. And it is the Central
Government which has the say in the
matter. They say we have had no say
in the matter. The last sentence is
most ambiguous and creating more
trouble. "The information sought in
part, (a) of the question ig hot readily
available." Then they said. "Efforts re-
quired for collecting and compiling
the same in the form desired may
not be commensurate with the results
intended to be achieved." what was
the result? It was pointed out in the
question itself. That wag simply that
the State Government must have *
say 1, the appointment of these regio-
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nal advisers or directors or legal ad-
viser; so that when ther, are people
seeking advances or loang from these
nationalised banks, guch person do get
the loans and there is "° harassment
and corruption. That aspect, of the
case is to be looked into and stigma
removed.

And then, the pattern of taxation,
both at the Centre and the States, haa
to be modified to enable the State to
have more income with the sharing of
the Reserve Bank, nationalised banks,
LIC and other public enterprises.
Again, our State is economically very
weak. India ig a Union of States and
every state must have a share of na-
tional income. Then, when an organ of
the Union is weak, It requires more
assistance from the Centre. We re-
quire more funds. There is not enough
allocation of funds to us.

Then I come to Assam. I wonder
when the very perception of the Gov-
ernment is that none can be evicted
from there, then why have these talks
at all? The other day in Lok Sabha
the Prime Minister said—"She had not
said anything like that; she reiterated
what she often said about making 1971
not the cut-off point but the starting
point." That had been her consistent
stand and it was on that basis that
all these talks had been held.

Sh, had pointed out to some of the
students in her meetings the great
difficulty of moving large populations.
Where would they go and which State
in India would accept them? Which
country outside India would accept
them? That wa, the question which
she posed to the students. At the time
they agreed with her that it was a
major problem. She also said that
those children who were born here—
it was in the Constitution—that those
who were born after 1950 when the
Constitution came into force, were
Indian citizens and we could not send
them out. Again, Bangladesh said they
will not fake back even the post—1971
people. Therefore, do you think you
could send them outside Assam? No
State in India is going to accept these
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linguistic or religious minorities
to their States. If Bangladesh say;
we wiH not allow them to
Bangladesh, how on earth are you
going to force them? With what pur-
pose and what results Are yon having
talks about identification of so called
foreigners in  Assam. Th, result is
that you have had that great holo-
caust after 1947 which has no paralled
in this history? Thousands of inno-
cent men, women and children are
massacred and many more rendered
homeless. My point is that as far as
the Assamese problem is concerned,
while we share their sentiments, their
approach was wrong.

back
that
enter

Presidents's ~ Address  has
ignored totally the Afghanistan pro-
blem. Ther, is a naked aggression
by Russia on Afghanistan. And
Afghanistan is at our doors in Kashmir

Sir,  the

and th, presence of Russian troops
were causes great concern to the peo-
ple of Kashmir. But there is no men-
tion about that in the Address. Why
is this softening attitude towards
Russia? There should be no bargain-
ing in regard to non-alignment as far
as friends are concerned. It should
not gag us from speaking the truth.
Unless and until the Seventh Non-

aligned Summit comes to grip with thig
problem and ask Russia to vacate this
naked aggression, there wiH be no
peace in this part of the world. A poli.

tical solution to this problem is to be
worked out.

Thank you, Sir.

THE  VICE-CHAIRMAN  (SHRI R,
RAMAKRISHNAN): Before I call
Shri Ram Pujan Patel, I want to in-

form the House that there is a sugges.
tion that the House should adjourn at
435 p.M. to enable Members to listen
to the Budget Speech of the Finance
Minister, Shri Patel can speak for five
minutes.

R (NI qIF (FET 73M)
AT SuE TRy off, & sowr
qArd g S oA . 4, w9 Sh
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THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): This concludes
! the discussion on the President's Ad-
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dress. There will be no further de-
bate o0, tne subject. Th, honourable
Prime Minister will reply at 5.00 p.M.
instead or at 12.00 noo, tomorrow.

The House stands adjourned till 6.45
P.M. today.

The Hous, then adji>Jtfrned
at fifty-six minutes past four
of the clock.

The House reassembled at forty-four
minutes past six of the clock, Mr.
Deputy Chairman in the Chair.

[RAJYA SABHA ]
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The Budget (General) 1983-84

THE MINISTER (0)3 FINANCE
(SHRI PRANAB KUMAR MUKHER-
JEE) : Sir, I beg to la, on the Table
a statement (in English and Hindi) of .
the estimated receipts and expenditure
of the Government of India for the
year 1983-84.

(Interruptions)

st gumwmfa . wE & wEETE

Fq 11 45 % F fau =gfaw &y
HTET 2 )

The House then adjourned

at forty-six minutes past six

of the clock till eleven of the

clock on Tuesday, the Ist
March, 1983.



